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•Milt the ftoal decision on the proposal 
to establish a smell employment orga­
nisation for f l »  handicapped?*

The Minister of State to tie Ministry 
of Education and Scientific Research 
(Dr. K< L. Shrimali): The establish­
ment of the proposed Employment 
Organisation for1 the Handicapped is 
still under consideration.
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UNESCO

*650. Shri Raghunath Singh: Will 
the Minister of Education and Scienti­
fic Research be pleased to state whe­
ther it is a fact that the United States 
National Commission for UNESCO 
Department of State, Washington has 
forwarded a proposal to the Indian 
National Commission to promote Indo- 
U.S. understanding under the 
UNESCO?

The Minfcter of State la Che MftnM& 
of Education and Scientific Research 
(Dr. K. L. Shrimali): Yes, Sir.

Delhi Jail Prisoners
•651. Dr. Bam Subhag Singh: Will 

the Minister of Home Affairs be pleas­
ed to state:

(a) whether any scheme has been 
prepared for giving wage-earning and 
certain other facilities to Delhi Jail 
prisoners;

(b) if so, the nature of that scheme; 
and

(c) the number of prisoners who 
are at present taking advantage of that 
scheme?

The Minister of State in the Minis­
try of Home Affairs (Shri Datar): (a)
A wage-earning scheme was introduced 
in the Delhi Jail m October, 1956.

(b) The scheme provides for the 
payment of wages to a prisoner doing 
industrial labour in the jail at the rate 
of Rs 1.25 a day if his output is two- 
thirds more than the prescribed normal 
output of work. The prisoner can spend 
50% of his earinings on amenities, the 
balance being paid to him on his 
release so as to help in his rehabilita­
tion

(c) None

Pakistani Saboteurs

Shrimati 11a Palchoudhuri: 
Shri Harish Chandra 

Mathur:
Shrimati Mafida Ahmed:
Shri Kalika Singh:

*652. 4 Shri Raghunath Singh:
Shri Vajpayee:
Shri Panigrahi:
Shri Nanshlr Bharacha:
Shri Assar:
Shri Jhulan Sinha:
Shri Madhusadan Rao:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether the attention of Gov­
ernment has been drawn to a U.P.I.



C. 1, dated 9th October 1/957, yttMMlni 
in Part I Section 1 at the Gazette at 
India dated 19th October, 199?.

Historical Fort* fa Ptanjab'

*654. Sardar Iqbal Singh: Will thft 
Minister of Education and SdeaflMfc 
Research be pleased to state the stop* 
that are being taken by Government 
for preservation and maintenance at 
historical forts in Punjab?

The Minister of State in the RM »> 
try of Education and Scientific le>  
search <Dr. K. L. Shrimali): In (ex ­
pect of the four forts in the Punjab 
which have been declared to be at 
national importance and are under 
the protection of the Central De­
partment of Archaeology, noMnl 
maintenance works and repairs are 
carried out each year as for all other 
monuments maintained by Depart­
ment. Special Repairs are also under­
taken as and when necessary.

Pay Commission
PShri Harish Chandra 
( Malthur:

•8*5 J ®hlri S **• Banerjee:
") Shri Mohan Swarup:
| Shri Vajpayee:
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report appearing in the Hindustan 
Standard at February 8, 1958 regard­
ing allegations made by the Premier 
of Kashmir in New Delhi at a public 
meeting on Februa.y 2, 1988 that 
Ambalal Sarabhai Trust was helping 
financially saboteurs and Pakistani 
agents operating in Kashmir;

(b) if so, whether any enquiry has 
been made by Government in this con­
nection to find out tAe facts; and

(c) the steps taken or proposed to 
be taken in tne matter?

The Minister of Home Affairs (Shri 
G. B. Pant): (a) Reports more o-
less to this effect have appeared in 
certain newspapers.

(b) and (c). Government have not 
considered it necessary to institute 
any enquiry so far.

Central Advisory Board of Anthro­
pology

•««s /  Shri Vajpayee;
058 \ Sardar Iqbal Singfe:
Will the Minister of Education and 

Scientific Research be pleased to state:

(a) whether a Central Advisory 
Board of Anthropology has been cons­
tituted;

(b> if so, the names of the members 
of the Board; and

(c) its functions?

The Minister of State in the Minis­
try of Education and Scientific Re­
search (Dr. K. L. Shrimali): (a) Yes, 
Sir.

(b) Attention is invited to Minis­
try’s Notifications No. F.8-26/57-C I, 
dated 14th February, 1958 and 25th 
January, 1958, published in Part I 
Section 1 of the Gazette of India 
dated 22nd February, 1958 and 1-t 
February, 1958, respectively.

Will the Minister of Finance "be 
pleased to state:

(a) whether Government have re­
ceived any representations in respect 
of the report of Pay Commision tor 
interim relief;

(b) the nature of these representa­
tions; and

(c) how these have been disposed 
of?

The Deputy Minister of Finance 
(Shri B. R. Bhagat): (a) Yes, Sir.

(b) F’nployees' associations have 
pressed for an enhancement of fbr 
interim relief recommended by the 
Pay Commission.

(c) Attention is invited to para. I 
of Ministry’s Resolution No. F 8-26/57

(c) As observed by the Pay Com­
mission in paragraph 14 of their Re­




